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Divl Persornnel Officer
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Westein Railway AJMEBER

IN THE MH- ZOHRRX CENTRAL ADMINISTRATIVE TRIBUNAL

BENCH AT JAIPUR,

Me A NoO, 280 /1994,

IN

Review Petition No. (4£% /1994,

IN

Original Application No. 780 /1992,

ol B

1. Union of India & others.
es s Applicants.
Versuse.
1. Shri P.C.Sharma & 15 others.

e+« Regpondents.

Affidavit in support of thne
Misc. Application.

e & 0 00

I, N Sunder s/o Lok Sh Llogly Rew,

aged about_S3 years, presently working as
Divisicrnod /%3’/56777747 0/14667”/ /‘/,V/’e{:/,‘l /9(’/7/)’)7&7/

do hereby take oath and state as under:~-

1. That I am the Officer~-in=charge in the
pEesent case and am well conversant with the facts

of the case.

2e That the annexed applicatkon has been drafited
under my instructions., I have carefully gone through
the contents of the annexed application and have

fully understood the same.



("

3. " That the contents of the annexed application
from paras 1 to 4 are true and correct to my

knowleddge and also believed to be true and correct
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DEPONENT,

AR Filds iy
Divl Persornel O cer
qfzan W3, qeie
Westers Railway AJMER

I, the deponent above named do hereby take

on the basis of legal advise.

Verification

oath and verify that all what ia,contained in my
above affidavit is true and correct to my

personal knowledde and belief. Nothing material has
been concéaled and that no part of it is false.

So, help me Cod.
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